
CTRAL PDMJN ISTFIAT NE TPLIBWAL 

H 	 BPGALORE BCH 

Second Floor, 
Commercial Complox, 
Indiranagar, 
RPNGALE - 560 030. 

Dated 29 MAR 1995 
APPL1CATILN NO. 	I2IS n? 194 

APPLlCNTS: $rj.Machappa, 

v/s. 

RESB3'DTS: Gen.Surinder PJath,Vice-Chief of Army Sta?f, 
Army Heedqurters,Neu Delhi 

To 

$ri.m..Hnandaramu,Advocate, 
P4o.27, First Floor,First Meih, 
Chendrashekar Complex,Gandhinagar, 

Bengalore-.56000. 

Sri.N.Vesueva Rao,Addl.Central 
Govt.$tng.Couhsel,High Court Bldg, 

Bangalore-560 001. 

Subject:— F.rwarding copies of the Orders passed by the 
Central Administrative Tribunal, Bangalor&38. 

--- xxx--- 
P1ase find enclosed her'with a copy of the Ordr/ 

Stay Crder/IntCrim Order, passeâ.bythis Tribunal in the above 

mentioned application(s) (fl 1 °3-1995• 

1ct 	STYUR  
JUDICIAL)BRP1CHES. 



cvt?  
j9;/c 	 OYLY: -  

Date 
	

Office Notes 
	

Orders of Tribunal 

PKAVC / TVRMA 

15.3.1995 

Now that the petitioner is satis-

fied with the compliance of the 

directions made by this Tribunal 

while disposing of O.A.No.1215/94, 

Shri Anandaramu says that he is 

withdrawing this contempt petition. 

His statement is recorded and 

the contempt petition dismissed 

as withdrawn.. 
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